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EXCISE Appeal No. 12784 of 2018-DB 
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passed by the Commissioner (Appeals), CGST & Central Excise-Surat) 
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5th Floor GST Bhavan, 

RCP Compound,  

Vapi, Valsad,  

Gujarat- 396191  
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Shri Rajesh K Agarwal, Superintendent (AR) for the Respondent  
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HON'BLE MR. SATENDRA VIKRAM SINGH, MEMBER ( TECHNICAL ) 
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DATE OF HEARING/DECISION :10.12.2025 

SOMESH ARORA 

 

 

The appeal is disposed of. For order, see order of date in Excise Appeal 

No. 12783 of 2018.  
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